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{c) Does not arise.

{d) The pricing of ATF was deregulated with effect from 1st April, 2001 and
the Public Sector Oil Marketing Companies (OMCs) take appropriate decision on

pricing of ATF in line with its international price and other market conditions.
Work on Jharsuguda airport in Odisha

819. SHRI PRASANNA ACHARYA: Will the Minister of CIVIL AVIATION
be pleased to state:

{a) by when the construction work of Jharsuguda airport in Odisha will be

completed and by when it s going to be commissioned;

{b) the total amount being spent for this new airport and what 1s the share of

the State Government of Odisha; and

{c) whether the Ministry of Civil Aviation is considering to name this airport
after Veer Surendra Sai, the great freedom fighter as proposed by Hon'ble Chief
Minister of Odisha?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
{(SHRI JAYANT SINHA): (a) The major construction work of Jharsuguda airport has
been completed and the Directorate General of Civil Aviation (DGCA) has initiated

the process for licencing of the airport.

{(b) The total cost of the project is T 200 crore of which the share of the State

Government is ¥ 75 crore.

{c) As a general practice, the requests for naming/renaming of airports are
considered based on the recommendations of the concerned State Government,
supported by a resolution passed in the State Legislative Assembly. However, no
such resolution for naming of Jharsuguda Airport after 'Veer Surendra Sai’ has been

received in this Ministry.
Discussions for sale of Air India's iconic building in Mumbai to JNPT

820. SHRI A. K. SELVARAJ Will the Minister of CIVIL AVIATION be pleased

to state:

{a) whether 1t 1s fact that the Government has started discussions for the sale
of Air India's iconic building in Mumbai to Jawaharlal Nehru Port Trust (INPT);

{b) 1if so, the details thereof;



